CEN'RAL 2DMINLSI'RAT ION T RIBUNAL, JABALFUR B ENCH, JABALFUR
| original Application No.914 of 2002

Jabalpur, this the 25th day of February,2003.

Hon'ble Mr,R.KMpadhyaya, Menber (a)
Hon'ble Mrs,Meera Chhibber, Member (J)

Vijay Kumar Thakur S/o Shri Narmada
Prasad Thakur, aged asbout 42 years,
R/o Simra Tahsil Patan, Jaba:!.pur. =APPL ICANT
(By advocate~ Mr,N.C.Beohar)
Versug

1, Union of India through the
Secretary, MNinistry of Health,

2, Director General, -
Indian Council of Medical Research,
Ansari Nagar PB 458, New Delhi,

3. Director,
Regional Medical Research Centre
for India, Jabalpur,
4, Secretary, Ministry of Labour,
Government of India, New Delhi, ~RESPONDENT S
O RD E R (ORAL)

B R.K..U ava, Member Ve ) 2

Learned counsel of the @pplicant seeks permi ssion to
withdraw this Oeho With liberty to file a fresh duly
constituted OeAes Permission is allowed swbject to limitation,

This O,,‘AK‘ is dismissed as withdrawn,

(Mrs.Meera Chhibber) (ReKJUpad
Merber (J) Menﬂgerh(}()aya)
s S
LA Bl




